NATIONAL COMPANY LAW APPELLATE TRIBUNAL

6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 09.06.2026 (TUESDAY)

10:30 AM

CHENNAI BENCH (HYBRID MODE)

Click here to join VC

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

Note: No Mention will be permitted without prior consent of the other side.

For Admission (Fresh Cases)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
1. | Comp App (AT) (CH) Karur Vysya Bank Mr. H Karthik Seshadri
(Ins) No. 277/2026 Vs
Aneetha Subramaniam,
RP of Karur KCP
Packkagins Ltd & 4 Ors
2. | Comp App (AT) (CH) Bayyavarapu Padmaja Mr. Amrith Bhargav
(Ins) No. 278 /2026 Suspended Director of
For Exemption Lanarsy Infra Ltd
IA No. 787 & 788/2026 | Vs
For Stay Agrawal Infracab Pvt
IA No. 789/2026 Ltd & 2 Ors.
3. | Comp App (AT) (CH) No. | Nanjappa Mallikarjuna | Mr. S Vivekananda
56/2026 & 7 Ors.
Delay in refiling Vs
IA No. 785/2026 My Towers Builders &
For Direction Developers Pvt Ltd &
IA No. 786/2026 6 Ors.
4. | Comp App (AT) (CH) No. | Manjeera Construction | Mr. Bilal Ali
53/2026 Ltd
Vs
Manjeera Hospitality
(Rajahmundry) Pvt Ltd
& 5 Ors.
WITH
5. | Comp App (AT) (CH) No. | Manjeera Construction | Mr. Bilal Ali
54/2026 Ltd
Vs
Manjeera Hospitality
(Amravati) Pvt Ltd &
4 Ors.
Defective Cases
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
6. | Comp App (AT) (CH) Sri Brindhavan Brick Ms. A Rithikha

(Ins) No. 275/2026
For Stay

IA No. 779/2026
Delay in refiling

IA No. 780/2026

(With Defects)

Works

Vs

DiMax Restructuring
Private Limited



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

For Orders

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
7. | Comp App (AT) (CH) Mata Energy Ltd. Ms. Mummaneni Vazra | Mr. P Ramesh Babu R1
(Ins) No. 161/2025 Consortium of Varma Laxmi Mr. Pranava Charan R2
Steels Pvt Ltd & AVP
Varma, SRA
Vs

CA B Nagabhushan
RP/Chairman of
Monitoring Committee
of Mata Energy Ltd &

2 Ors
WITH
8. | Comp App (AT) (CH) Mata Energy Ltd Ms. Mummaneni Vazra
(Ins) No. 301/2025 Consortium of Varma Laxmi
For Stay Steels Pvt Ltd & AVP
IA No. 880/2025 Varma, SRA in matter
of Mata Energy Ltd.
Vs
CA Nagabhushan,

RP/Chairman of
Monitoring Committee
in matter of Mata
Energy Ltd & 3 Ors

WITH
9. | IA No. 1206/2025 Consortium of Varma Ms. Mummaneni Vazra | Mr. P Ramesh Babu R1
(Contempt App.) & Steels Pvt Ltd & AVP Laxmi Mr. Pranava Charan R3
IA No. 1080/2025 Varma, SRA
(To Vacate Stay) Vs
in B Naga Bhushan RP of
Comp App (AT) (CH) Sri Mata Infratech Ltd
(Ins) No. 69/2025 & 2 Ors
To dispense with
IA No. 221/2025
For Stay
IA No. 222/2025
For Additional docs.
IA No. 223/2025
To Adv. Hg.
IA No. 1081/2025
For Direction
IA No. 1082/2025
10. | IA No. 1588/2025 State Bank of India Mr. ML Ganesh Ms. N Madhusruthi
(For Intervention) Vs
in RCK Vallal (Deceased
Comp App (AT) (CH) During the course of
(Ins) No. 561/2025 PIRP), Rep by
C Sivasankaran
11. | IA No. 169/2026 Tono Thomas Mr. K Gowtham Kumar | Mr. Nikhilesh M Rao R8
(For Condone Delay) Vs
in Nowon Technologies
Comp App (AT) (CH) No. | Pvt Ltd & 7 Ors
10/2026
12. | IA No. 640/2026 Parkview Developers Mr. C Harsha Raj
(To implead) Pvt Ltd, Member of the
in Committee of Creditors
Comp App (AT) (CH) Vs
(Ins) No. 28/2026 SDU Travels Pvt Ltd
For Stay (In Liquidation) & 3 Ors

IA No. 64/2026




13.

Comp App (AT) (CH)
(Ins) No. 151/2024
For Stay

IA No. 402/2024
For Exemption

IA No. 401/2024

Swan LNG Pvt Ltd

Vs

Krishna Komaravolu,
RP of Mantovani Di
Dharti Pvt Ltd & 4 Ors

Mr. Kumar Anurag
Singh

Mr. P Ramesh Babu
R1

For Direction

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents

14. | Contempt Case (AT) Gandhar Oil Refinery Mr. Ajay Gagger Mr. Anirudh Wadhwa
No. 07/2019 (India) Ltd R1
in Vs
Comp App (AT) (Ins) Ragurama Krishnaraja
No. 552/2018 & Anr.

WITH
15. | Contempt Case (AT) Gandhar Oil Refinery Mr. Ajay Gagger Mr. Yogesh Jagia R1

No. 08/2019

in

Comp App (AT) (Ins)
No. 553/2018

(India) Ltd

Vs

Ragurama Krishnaraja
& Anr

For Admission (After Notice)

158/2025

For Stay

IA No. 1638/2025
For Additional Docs
IA No. 1639/2025
To Dispense with
IA No. 1642/2025
For Direction

IA No. 589/2026
To Adv. Hg.

IA No. 637 & 502/2026

Pvt Ltd & Anr.

Vs

Axis Trustee Services
Ltd

WITH

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents

16. | Comp App (AT) (CH) Chalasani Mr. Anant Merathia Mr.Mahesh Chowdhary
No. 29/2021 Venkateswara Rao & R1
For Direction 2 Ors Mr. B Deepak
IA No. 331&579/2021 Vs Narayanan- R2 R5
& 216/2022 United Telecom Limited Mr. Antony R Julian
For Stay & 11 Ors R6, R7 & R9
IA No. 332/2021 &
902/2022
Urgent Hearing
IA No. 203/2022

17. | Comp App (AT) (CH) No. | Beena Thomas Mr. Pranava Charan Mr. Mohan Pulickkal
62/2024 Vs R1- R3
For Stay Mohamed Biju & 2 Ors
IA No. 880/2024

18. | Comp App (AT) (CH) Dr. Madhukar G Angur | Ms. Ashima Mandla Ms. Vandana PL
No. 71/2024 Vs R1 R3 R4 R5 R6
For Stay Abhay Govind Chebbi Mr. Cyril Prasad Pais
IA No. 1080/2024 & 21 Ors. R2 R13 R22
For Exemption Mr. Chandramouli
IA No. 1081/2024 Prabhakar- R10 R20
For Interim relief
IA No. 1082/2024

19. | Comp App (AT) (CH) No. | Aubergine Properties Mr. TS Suresh Mr. MV Swaroop




20.

Comp App (AT) (CH)
No. 159/2025

For Stay

IA No. 1646/2025
For Additional Docs
IA No. 1647/2025
To Dispense with
IA No. 1648/2025
Delay in refiling

IA No. 1649/2025
(With Defects)

Aubergine Properties
Pvt Ltd & Anr.

Vs

Nehal Akther & Anr.

Mr

. TS Suresh

Mr

. Keerthikaran

Murali
For Caveator

21. | Comp App (AT) (CH) Shriram Finance Ltd. Mr. P Elayarajkumar Mr. B Dhanaraj
(Ins) No. 177/2025 Vs Mr. R Imayavaramban Mr. KJ Parthasarathy
For Stay P. Eswaramoorthy
IA No. 470/2025 Liquidator of Subhashri
Bio Energies Pvt Ltd
22. | Comp App (AT) (CH) GRK Reddy Mr. Syed Datha Ms. Ramya R2
(Ins) No. 202/2025 Vs
To dispense with Balasubramanian
IA No. 568 /2025 Mekala, IRP of Marg
For Stay Ltd & Anr
IA No. 569/2025
23. | Comp App (AT) (CH) K Paramasivam Mr. PJ Rishikesh Mr. B Dhanaraj
(Ins) No. 216/2025 Discharged Director
For Stay Sri Maharaja Oil
IA No. 659/2025 Imports and Exports
India Pvt Ltd
Vs
R Raghavendran
RP (Now Liquidator)
Sri Maharaja Oil
Imports and Exports
India Pvt Ltd.
24. | Comp App (AT) (CH) Ravindra Beleyur Mr. T Ravichandran Mr. Sumana Naganand

(Ins) No. 246/2025
For Stay
IA No. 696/2025

Liquidator of Deepak
Cables Ltd.

Vs

Karnataka Power
Transmission
Corporation Ltd.

25. | Comp App (AT) (CH) FirstStep Ventures Ltd | Mr. Anirudh Krishnan Mr. B Dhanaraj
(Ins) No. 309/2025 Resolution Applicant of
For Stay Frontier Lifeline Pvt Ltd
IA No. 914/2025 Vs
To dispense with S. Rajagopal
IA No. 915/2025 Chairman- Monitoring
Committee of Frontier
Lifeline Pvt Ltd
26. | Comp App (AT) (CH) Dayananda Mr. TR Sundaram Mr. K Chandrasekaran
(Ins) No. 325/2025 Vs R1 R2
For Exemption State Bank of India & Mr. T Ravichandran R3

IA No. 985/2025

3 Ors

27.

Comp App (AT) (CH)
(Ins) No. 397/2025
For Stay

IA No. 1156/2025

MS Laxman Rao
Vs
IFCI Limited

Mr

. Raja Shekar Rao

Salvaji

Mr

. G Kalyan Jhabakh




28. | Comp App (AT) (CH) R Venkatakrishnan Mr. VV Sivakumar Mr. KR Arun
(Ins) No. 415/2025 Liquidator for Infinitas
For Exemption Energy Solutions Pvt
IA No. 1191 & Ltd
1260/2025 Vs
Pawan Urja Services
Pvt Ltd
WITH
29. | Comp App (AT) (CH) R Venkatakrishnan Mr. VV Sivakumar Mr. V Chandraprabhu
(Ins) No. 431/2025 Liquidator for Infinitas
For Exemption Energy Solutions Pvt
IA No. 1233 & Ltd
1235/2025 Vs
Kaveri Renewable
Energy Pvt Ltd
WITH
30. | Comp App (AT) (CH) R. Venkatakrishnan Mr. VV Sivakumar Mr. KR Arun R1
(Ins) No. 433/2025 Liquidator for Infinitas Mr. Suhrith
For Exemption Energy Solutions Pvt Parthasarthy R3 R4
IA No. 1236 & Ltd
1238/2025 Vs
Narasimhan
Ramkhumar & 3 Ors
31. | Comp App (AT) (CH) Shanti GD Ispat and Mr. Shreyas Jayasimha | Mr. Amir Bavani R1
(Ins) No. 442 /2025 Power Pvt Ltd
Vs
Charudutt Marathe & 4
Ors
32. | Comp App (AT) (CH) G Chandrababu, Mr. AG Girish Kumar Mr. Y Suryanarayana
(Ins) No. 507/2025 Sree Dhanya
Constructions
Vs
Pankaj Srivastava
Liquidator of Empee
Sugars and Chemicals
Limited
33. | Comp App (AT) (CH) State Bank of India Mr. ML Ganesh Ms. R Meenakshi R1
(Ins) No. 574 /2025 Vs
For Intervention Regional PF
IA No. 1614 /2025 Commissioner-II &
Recovery Officer & Anr.
WITH
34. | Comp App (AT) (CH) State Bank of India Mr. ML Ganesh Ms. R Meenakshi R1
(Ins) No. 575/2025 Vs
For Intervention Regional PF
IA No. 1615/2025 Commissioner- II &
Recovery Officer & Anr
35. | Comp App (AT) (CH) Dinesh Kothari Mr. K Pawan Jhabakh Mr. B Dhanaraj

(Ins) No. 609/2025

For Stay

IA No. 1696/2025

For Stay

IA No. 338 & 727/2026

Suspended Director,
JKS The Banyaan Pvt
Ltd & 2 Ors

Vs

Rajalakshmi
Vardarajan, Liquidator
of JKS The Banyaan
Pvt Ltd

36.

Comp App (AT) (CH)
(Ins) No. 581/2025
For Stay

IA No. 1652/2025

Rajalakshmi
Varadarajan
Liquidator of JKS The
Banyaan (P) Ltd.

Vs

Dinesh Kothari
Suspended Director of
JKS The Banyaan Pvt
Ltd & Anr

Mr. B Dhanaraj

Mr. K Pawan Jhabakh
M




37.

Comp App (AT) (CH)
(Ins) No. 626/2025

Bank of Baroda

Vs

Dinesh Kothari
Suspended Director of
JKS The Banyaan Pvt

Ms. A Vidya

Mr. Pawan Jhabakh R1
Mr. B Dhanaraj R3

Ltd & 2 Ors
38. | Comp App (AT) (CH) R Venkatakrishnan Mr. VV Sivakumar Ms. MS Elamathi R1
(Ins) No. 616/2025103 | Liquidator of Infinitas
Energy Solutions Pvt
Ltd
Vs
S Rajendran
Shree Ganesh EPC Pvt
Ltd & Anr.
39. | Comp App (AT) (CH) Ronojoy Dasgupta Ms. Vandana
(Ins) No. 30/2026 Vs Parasuram
For Stay Ahsan Ahmed
IA No. 69/2026 RP of SDU Travels Pvt
Ltd & 4 Ors
40. | Comp App (AT) (CH) Kalayani Steels Ltd Mr. Thriyambak J Mr. Adithya Reddy R1

(Ins) No. 103/2026
For Stay
IA No. 310/2026

Vs

Southern Power
Distribution Company
of TG Ltd & Anr

Kannan

For Hearing

No. 77/2023
For Stay
IA No. 1065/2023

& 4 Ors.

Vs

M Srinivasa Rao &
6 Ors

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
41. | Comp App (AT) (CH) J. Shobha Lalith, Mr. Sam Jayaraj Mr. John Wesly
(Ins) No. 51/2022 Proprietrix, Akash Houston Mr. Thomas T Jacob
Cable Corporation
Vs
Swan Electric
Contracts Company
Pvt Ltd
42. | Comp App (AT) (CH) Yogesh Sethi Mr. Yogesh Kumar Mr. AK Balaji
(Ins) No. 13/2022 Vs Jagia
For Exemption Aambis Food Products
IA No. 28/2022 Pvt Ltd
43. | Comp App (AT) (CH) Indian Renewable Mr. Vinod Kumar Mr. Anant Merathia R1
(Ins) No. 439/2022 Energy Development Mr. IS. Uppin- R2
For Exemption Agency Limited Ms. Anusha Peri R3, R4
IA No. 1113/2022 Vs Mr. V Mahesh- R5
For Stay Kondisetty Kumar Mr. B Chandrasekaran
IA No. 1114/2022 Dushyantha & 7 Ors R6
WITH Mr. T Shrinikethan R8
44. | Comp App (AT) (CH) IFCI Limited Mr. AVL Ram Prasad Mr. Anant Merathia R1
(Ins) No. 119/2023 Vs Varma Mr. IS. Uppin- R4
For Stay Kondasetty Kumar Mr. AS Vishwajith R3,
IA No. 408/2023 Dushyantha & 8 Ors RS
Mr. T Shrinikethan R6,
R7
45. | Comp App (AT) (CH) Sasisri Extractions Ltd | Mr. Pramod Kumar Dr. KS Ravichandran

Ms. Manjula Devi
R1 R2 R4 R6




46. | Comp App (AT) (CH) Sukakumar Puvi Ms. Kinjal Goyal Mr.Raghuram Cadambi

(Ins) No. 188/2023 Kumar, Suspended R1

For Directions Director of Kavi Protein Mr.S Karunamoorthy R2
IA No. 605/2023 and Feed Pvt Ltd Mr. Ramaswamy

For Exemption Vs Meyyappan - R3

IA No. 606 & 607/2023 | Pavitra Vyas, RP of
Kavi Protein and Feed
Pvt Ltd & 2 Ors

47.| Comp App (AT) (CH) Meca Project Engineers | Mr. Pogulkonda Mr. Y Suryanarayana
(Ins) No. 260/2024 Rep by its Proprietrix, Pratap
For Exemption KV Kanyakumari
IA No. 693/2024 Vs

Novus Green Energy
Systems Ltd

02.00 PM

Note: After the matter listed at 02.00 pm, the regular Cause list will continue.

For Hearing

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
48. | Comp App (AT) (CH) Amit Sanghi & 2 Ors. Mr. Y Suryanarayana Mr. Yogesh Jagia

No. 52/2024 Vs R1- R3, R5-R7

For Direction Sanghi SEZ Pvt Ltd & Mr. Sriram

IA No. 794/2024 13 Ors Venkatavaradan- R4
Mr. Sharad Sanghi
R13 R14

INSTRUCTIONS FOR SMOOTH VC HEARINGS

1

2.
3.

o

Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following
particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person
In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”.
After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video should
be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for hearing and
Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic MUTED.
Detailed instructions for joining video conferencing are made available at:
https://nclat.nic.in/sites/default/files/2023- 11/Instructions%20for%20joining%20Video%20Conferencing.pdf
The appearance slips may be sent at: itsupport.chennai@nclat.qgov.in , venclatchennai5@gmail.com
Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.
For any technical support Parties may contact the following officials during the office hours on working days:

VC Support — Ms. Anusha, Ms. Hemavathy Krishnan and Mr. Ram Prasath B. (044-28880500),

or through email on e-mail ID: itsupport.chennai@nclat.qgov.in , venclatchennai5@gmail.com

Copy to: By the order of Hon’ble Member (Judicial)
Chennai Bench

1. Notice Board
2. Website: www.nclat.nic.in
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